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Shri Shlvajirao S. Deshnmlch: They 
may be on a purely temporary basis. 
.But some of them are the former 
personnel of the Indian National 
Army organised by Netaji Subhas 
Chandra Bose.

Shri B. R. Bharat: All those who 
have been recruited on a particular 
understanding will be treated alike.
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Shri Jyotinnoy Bas»: We would 
like you to absorb them in the regular 
Army.
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Mr. Speaker: He is going on giving 
the details.
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WRITTEN ANSWERS TO QUES­
TIONS

Cost of Llnaf Index sad D.A. to 
Central Government Employees

•1M. Shri D. C. Sharma:
Shri Taahpal Slntfh:

Will the Minister of Vtaanoe be 
pleased to state:

(a) whether H is a fact that the cost 
of living index ha* touched a new 
peak;

(b) if so, the steps taken to check 
this trend; and

(c) the steps taken or proposed to 
be taken to compensate Government 
emplo/ees in the matter of granting 
them additional deamess allowance?



1773 WrJten Answers CHAITRA 9* 1889 (SAKA) Written Answers 1774

The Deputy Prtme Minister ud 
Minister ef Finance (SlBrl Morarji 
Desai): (a) Yes, Sir  The All India 
Working Class Consumer Price Index 
Number for January, 1967 stood at
197  and the average for 12 months 
ended January 1967 was 186 50

(b) The steps so far taken by "ov- 
ernment to contain price rise, and 
hence the cost of living, include pay­
ment of subsidy on food-grams, ferti­
lizers and petroleum products, expan 
sion of the network of consumer co­
operatives opening of  department 
stores in major cities, price regulation- 
statutory and otherwise imposition of 
selective credit control over bank 
advances against foodgrains  edible 
oils etc, regulation of forward trad­
ing issue of licensing and anti- 
hoardmg orders liberalisation of im­
ports to stimulate production  and 
appointment of the Civil Supplies 
Commissioner  to  take  corrective 
action in regard lo essential commodi­
ties as and when necessary

(c) The matter is under considera­
tion
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Foreign Exchange Violation Cases

*148 Shri s M. Banerjee; Will the 
Minister of finance  be pleased to 
state

(a) whether t is a fact that the 
cases of foreign exchange violations 
have increased during 196b as com­
pared to 1965, and

(b) if so the steps taken by Gov­
ernment to check this7

The Minister In the Ministry of 
Finance (Shri K. C. Pant): (a) and
(b)  A statement showing the num­
ber of cases of alleged violations of 
foreign exchange regulations  regis­
tered by the Enforcement Directorate 
as a result of information collected 
by them during the two years 1965 
and 1966 and also of searches con­
ducted and recoveries made is placed 
on the table of the House  From 
these figures, it is not possible to 
draw the conclusion that the cases of 
violation of foreign exchange regula­
tions have increased dunng the year 
1966 as compared to the year 196S 
The Enforcement Directorate continue 
to be vigilant and have been taking 
suitable  action in cases of alleged 
violation of foreign exchange regu- 
la 10ns




